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Y UTTAR PRADESH POLLUTION CONTROL BOARD

- -/ 5
Raf/!:/’L/E////%gCes /Sa-774 /0A No-47/2022 (LA. No. 23/2022) /2023 Dated ~F---- =
To,

The Registrar General,

Hon'ble, National Green Tribunal,
Principal Bench,

Faridkot House, Copernicus Marg,
New Delhi- 110001

Sub: Regarding submission of Action Taken Report on_ behalf of UPPCB in
compliance of the order dated 24.07.2023 in OA no. 47/2022 (I.A. No.
23/2022), In_the matter of Sanjay Kumar Pal Vs. State of UP & Ors.

Sir,
Kindly refer to the subject mentioned above. In compliance of the order dated
24.07.2023 in OA no. 47/2022 (I.A. No. 23/2022), In the matter of Sanjay Kumar Pal

Vs. State of UP & Ors., The Action Taken Report on behalf of UPPCB is enclosed
herewith for your kind perusal and further necessary action.

Sincerely Yours,
Enclosures: As above

(Dr. Ram Karan)
Chief Environment Officer
(Circle-6)
Copy to: Following for information and further necessary action.
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida,
District-GB Nagar, 201301.
T

Chief Environment Officer
(Circle-6)
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T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow - 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764
Email: info@uppcb.in - Web Site: www.uppeb.com
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Action taken report on behalf of Uttar Pradesh Pollution Control
Board in compliance of the order dt. 24.07.2023 passed by Hon'ble
NGT, Principal Bench, New Delhi in Original Application No.

47/2022 (I.A. No. 23/2022) Sanjay Kumar Pal V/s Sate of U.P. &
Others.

The Hon'ble NGT, Principal Bench, New Delhi has passed order on dt.
24.07.2023 in Original Application No. 47/2022 (L.A. No. 23/2022) Sanjay Kumar Pal
V/s Sate of U.P. & Others. The operative part of the order is as given below :-

"

...... 7. On the basis of the report no violation has been found by the Joint
Committee though certain recommendations has been given for updating the display
board at the main gate and inspection on the regular basis to examine the hazardous
waste generation and to ensure no untreated water to be thrown in the drain and
there should be proper disposal of waste water.

8. We found that treated effluents of the industry (M/s Obeetee Pvt. Ltd) along
with sewage and sullage of NPP Gopiganj, Bhadohi is being discharged through
Jhiriya nala into river Ganga at Rampur Ghat. The Tribunal in O.A. No. 200/2014
related to river Ganga rejuvenation has directed that no sewage and trade effluent be
discharged into river Ganga or its tributaries. Further, CTO granted to M /s Obeetee
Pvt. Ltd. on 15.03.2022 has not been very clear on consented mode of disposal of
industrial effluent rather permitting it to discharge into drain. Similarly actions taken
on sewage management by NPP Gopiganj has not been given. We further found that
the report of PCB has indicated there are other dyeing units which are discharging
effluents into the drain. To safeguard the agricultural fields from disposal of effluents
will have to be properly examined and only agreed protocol and ferti-irrigation plan be
followed.

9. In view of the above observations we direct that UPPCB clearly file the report
giving justification on why industry is allowed to discharge trade effluents into drain
which is joining river Ganga, status of other dyeing unit discharging effluents into the
drain and sewage management and time plan by NPP Gopiganj. We further direct
NMCG to review the status with respect to sewage and industrial effluents, flowing
into Jhiriya nala and intercepting the drain to not discharge effluents into river
Ganga.

10. UPPCB and NMCG are directed to file action taken report within eight
weeks by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR
Support PDF and not in the form of Image PDF.

11. The Registry is directed to send copy of the order to UPPCB and NMCG for
taking action and submitting the report.

12. List the matter on 9th October, 2023.

Action taken report :-

In compliance of order passed by Hon'ble NGT on dt. 24.07.2023 in O.A. No.
47/2022, site inspection of M/s Obeetee Pvt. Ltd., Gopepur, Gopiganj, District-
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Bhadohi and M/s Home Flooring and Decor Pvt. Ltd. (Formerly known as M/s Sheikh
Bhullan Carpet Pvt. Ltd.), Joharpur, Gopiganj, District-Bhadohi as well as survey of

Jhiriya Nala was conducted on dt. 05.09.2023. Detailed inspection /survey reports
are as follows:-

1- Inspection of M/s Obeetee Pvt. Ltd., Gopepur, Gopiganj, District-Bhadohi.

* At the time of inspection industry was found operational and Sri I.B. Singh,
Factory Manager was present as representative of industry. Industry is engaged
in the production of dyed woollen yarn and carpets manufacturing. The installed
production capacity of woollen yarn dyeing of industry is 322 Tonne /month. The
industry was established in the year 1952.

* The main raw materials of the industry are woollen yarn, dyes & chemicals etc.
Industry has installed 68 dyeing machines (hank type), 06 Hydro extractor, 49
hoist machine, 02 Carpet Washing Machine and 03 Carpet Drying Machine for
yarn dyeing process & carpet manufacturing.

e Industry has valid consent to operate (CTO) under Water (Prevention and
Control of Pollution) Act, 1974 (as amended) and Air (Prevention and Control of
Pollution) Act, 1981(as amended) for the production of 322 MT/month dyed
woollen yarn. The CTO wunder Air Act obtained vide letter no.
139821 /UPPCB/Varanasi (UPPCBRO)/CTO/air/Santravidas Nagar/ 2021 dated
15.03.2022 and Water Act vide letter no. 143156/UPPCB/Varanasi
(UPPCBRO)/CTO/Water/Santravidas Nagar/2021, dated 15.03.2022 and both
CTO is valid from 01.01.2022 to 31.12.2026.

* As per consent issued to industry u/s 25/26 of Water (Prevention and Control of
Pollution) Act,1974 (as amended ),UPPCB has permitted the industry to
discharge treated industrial effluent up to 1000 KL per day and domestic
effluent 07 KL per day .

¢ Industry has obtained hazardous waste authorization from UPPCB which has
been issued vide letter no. 11958/UPPCB/Varanasi (UPPCBRO)/HWM/
SantRavidas Nagar/2020 dated 24.06.2020, and authorization is valid up to
31.12.2024.

* Industry has installed three 03 bore wells within factory premises for which
valid NOCs from Ground Water Department, Uttar Pradesh has been obtained. v
Registration no. of state ground water department is 202107000179,
202107000181 and 20210700097. NOC/pemission of state ground water
department is valid up to 27.7.2026.

* The industry has installed effluent treatment plant of 1000 KLD capacity. The
installed ETP comprises of units like Bar Screen Chamber , O&G Trap ,
Equalization Tank , Alum, Lime & Polyelectrolyte dosing Tank , Flocculation
Chamber , Flash Mixer Tank , Heat Recovery System, Primary Clarifier, Aeration
Tank , Secondary Clarifier , Pre-filtration Sump, PSF, ACF, Filter Press, Sludge
Drying Beds, Final Outlet.

e OCEMS at the final outlet of ETP was found installed and connected with
server of UPPCB & CPCB .

* The unit has installed separate energy meter for measuring of electricity
consumption in the operation of ETP. Log book of the same is maintained.

F
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* Samples from the inlet of ETP inlet, Outlet of ETP & final outlet of ETP just
before meeting with kachcha drain was collected and analysed in Regional
Laboratory of UPPCB, Varanasi.

* As per analysis report, results of various water polluting tested for final outlet of
ETP are well within the prescribed limit of discharge for Textile Industry
stipulated by CPCB. (Analysis report is attached as Annexure-A).

* A copy of order passed by Hon'ble NGT on dt. 24.07.2023 was sent to the
industry vide letter no. 1456/0.A. No. 47/2022/23-24, dt. 19.08.2023 &
1568 /Sahmati/23-24, dt. 19.09.2023 for compliance (Copy of letter sent to
industry is attached as Annexure-B).

* The industry has submitted reply vide letter dt. 21.09.2023 (Copy of reply letter
is attached as Annexure-C). In the said reply letter of industry, short term
action plan and long term action plan for recycle of treated effluent has been
given by industry. Details of Action Plan submitted by industry is as given below

SHORT TERM ACTION

S.No. Particulars Treated Expected
Effluent period of
Recycle | Completion

Quantity of work

1 Use of treated effluent for chemical solution | 60 KLD 01 Month
preparation used in Effluent Treatment
Plant.

2 Use of treated effluent for Boiler ash | 40 KLD 01 Month
quenching

3 Use of treated effluent for Gardening and | 15 KLD 02 Month
Plantation within industry premises.

LONG TERM ACTION PLAN

Time of completion - 36 months.
Particular of Long Term Action Plan :

Industry has 01 Hectare own land near industry premises and proposes to
develop it as per the Protocol of Ferti- irrigation. Industry is proposing to adopt
Karnal Method of Ferti-irrigation. The texture of land available with industry is Sandy
Loam. As per Gazette Notification No. G.S.R. 35(E) dt. 14/01/2016 of Ministry of
Environment, Forest & Climate Change, Govt. of India, the loading rate of sandy loam
soil is 170 to 225 m3/H/day. After developing land available, industry shall be able to
reuse approximately 200KLD treated effluent for ferti-irrigation. This action of
industry shall further reduce its treated effluent discharge into Jhiriya drain and
ultimately river Ganga.

Thus, after the completion of short term and long term action plan for
reuse/recycle of treated effluent industry shall be able to reuse/recycle its treated
effluent @315KLD. The rest quantity of treated effluent which shall meet the

N
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stipulated discharge Norms shall be disclosed off as per condition mentioned in CTO
(water) issued by the Board to the industry.

2- Inspection of M/s Home Flooring and Decor Pvt. Ltd. (Formerly known as M/s
Sheikh Bhullan Carpet Pvt. Ltd.), Joharpur, Gopiganij, District-Bhadohi.

* At the time of inspection, industry was found non - operational and Sri Imran
Ali, Manager was present as representative of industry.Industry is a carpet
industry and engaged in the production of woollen yarn, scouring and dyeing
(3250 kg/day ). The industry was established in the year 2001.

The main raw materials of the industry are raw wool, dyes & chemicals etc.

* Industry has presently no valid consent to operate (CTO) under Water
(Prevention and Control of Pollution) Act, 1974 (as amended), Air (Prevention
and Control of Pollution) Act, 1981(as amended) and hazardous waste
authorization under Hazardous Waste Rules,2016. Consent to operate (water
and air) has been issued earlier vide letter no. 115847 /UPPCB/ Varanasi
(UPPCBRO)/CTO/water/SANTRAVIDAS NAGAR/2020 dt. 18.01.2021 and letter
no.115848 /UPPCB/Varanasi(UPPCBRO)/CTO/air/ SANTRAVIDASNAGAR/ 2020
which were valid up to 31.12.2022.

¢ As per previous CTO issued to industry by UPPCB, unit was authorized to
discharge treated industrial effluent up to 240 KL per day and domestic
effluent 08 KL per day through septic tank.

* The industry has installed effluent treatment plant of 300 KLD capacity. The
ETP comprises of units like Bar Screen Tank , Oil & Grease Tank , Collection
Tank , Equalization Tank ,Chemical Dosing Tank, Primary Settling Tank ,
Aeration Tank , Secondary Settling Tank ,Filter Feed Tank , Sludge Drying Beds
,Multi Grade Filter and Activated Carbon Filter.

OCEMS has been installed at the final of ETP.
The unit has installed separate energy meter for measuring consumption of
electricity in the operation of ETP.

* At the time of inspection, samples of wastewater could not be collected because
unit was non operation at the time of inspection.

e Direction has been issued to the unit vide UPPCB letter no. H 98062 /C-
6/Sahmati Jal/16/Nirdesh/ Varanasi/2023, dt. 21.07.2023 to dyeing unit that
it shall operate only after obtaining consent to operate from State Board (Copy of
letter is attached as Annexure-D).

* In continuation of UPPCB, Lucknow letter no. H 98062/C-6/Sahmati Jal/16/
Nirdesh /Varanasi/2023, dt. 21.07.2023, Regional Officer, UPPCB, Varanasi has
again directed to the unit vide letter no. 1452/Sahmati/23-24, dt. 19.08.2023
and letter no. 5566/Sahmati/23-24, dt. 19.09.2023 that unit should obtain
consent to operate before resuming the operation in the industry. (Copy of letter
is attached as Annexure-E).

¢ The industry has submitted notarized affidavit dt. 26.09.2023. in which it has
been mentioned that unit shall resume operational process only after obtaining
consent to operate from UPPCB (Copy of the affidavit is attached as
Annexure-F).

e A copy of order passed by Hon'ble NGT on dt. 24.07.2023 was sent to the
industry vide letter no. 1455/Sahmati/23-24, dt. 19.08.2023 and 1567/
Sahmati/23-24, dt. 19.09.2023 for compliance but industry has not submitted
reply of the aforesaid letter till date. Industry has submitted online application

AR .
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for Consolidated Consent & Authorization on dt. 23.08.2023 and is under
process before State Board.

3- Nagar Palika Parishad, Gopiganj, District-Bhadohi

At the time of inspection Smt. Amita Singh, Executive Officer of Nagar Palika
Parishad, Gopiganj was present as representative of Nagar Palika Parishad. Nagar
Palika Parishad,Gopiganj is located in Gyanpur Tehsil of District Bhadohi.
Gopiganj Nagar Palika Parishad has 25 wards. As per the census India 2011,
population of Nagar Palika Parishad ,Gopiganj is 19,058. Domestic sewage
generated from Nagar Palika Parishad was directly discharging into Jhiriya Nala
without any treatment at the time of inspection. Samples were collected from
Jhiriya Nala just before meeting of kachcha drain carrying treated industrial
effluent of M/s Obeetee Pvt. Ltd., Gopepur, Gopiganj, Bhadohi and after mixing of
raw sewage of NPP, Gopiganj and treated effluent of M/s Obeetee Pvt. Ltd. As per
analysis report of raw sewage discharged by NPP, Gopiganj into Jhiliya Nala , it
was found that values of Suspended Solids, BOD, COD and Oil and Grease is
more than the prescribed limit which is deteriorating the water quality of Jhiriya
Nala. At the time of inspection, bio-remediation of sewage generated from NPP was
not being done.

Direction for submitting Time Bound Action Plan regarding installation of
Sewage Treatment Plant (STP ) has been issued to Executive Office, Nagar Palika
Parishad, Gopiganj vide letter no. 1453/NPP/23-24, dt. 19.08.2023 . Further, a
copy of order passed by Hon'ble NGT on dt. 24.07.2023 has sent to NPP, Gopiganj
vide letter no. 1454 /NPP/23-24, dt. 19.08.2023 for compliance (Copy of letter is
attached as Annexure-G). In compliance of letter dt. 19.08.2023, Executive
Officer, Nagar Palika Parishad, Gopiganj has submitted reply vide letter dt.
02.09.2023 regarding construction of STP for the treatment of sewage generated
from NPP,Gopiganj. In the reply letter it has been mentioned that land has been
identified for construction of STP (Copy of reply letter is attached as Annexure-H).

ADM (F/R)/Incharge (Local body),Bhadohi has sent letter to Executive
Engineer, U.P. Jal Nigam (Urban), Mirzapur on dt. 06.09.2023 regarding
preparation of Detailed Project Report (DPR) of STP (Copy of letter is attached as
Annexure-I).

On the basis of facts found during inspection, recommendation to take
appropriate legal action against Nagar Palika Parishad, Gopiganj under provisions
made in Water (Prevention and control of pollution) Act, 1974 has been sent to
CEO(C-6), UPPCB, Lucknow vide letter no. 1561/Paryavarniy Kshapurti/23-24,
dt. 18.09.2023. A show cause notice under section 33A of the Water (Prevention &
Control of Pollution) Act, 1974 has been issued UPPCB vide letter no H01394/C-
6/Jal Sahmati/269/Ka.ba.no./Vara/2023, dt. 29.09.2023 against Executive
Officer, Nagar Palika Parishad, Gopiganj (Copy of show cause notice issued is
attached as Annexure-J).

At the time of inspection, survey of Jhiriya nala from Gopiganj to Rampur Ghat
where Jhiriya nala meets river Ganga,was also done.At the time of inspection
discharge of wastewater from Jhiriya nala into river Ganga was not taking place.
During survey, Jhiriya Nala was found obstructed/ closed through soil
approximately 1.1 km before meeting point of River Ganga near Village-Amilaur
(25.2575910 Lat. 82.4284650 Long.) .During inspection it was observed that Local
Farmers were using wastewater of Jhiriya Nala for irrigation of paddy crop.

e e
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Results of analysis of different samples collected during inspection from
Jhiriya Nala and M/s Obeetee Pvt. Ltd., Gopepur, Gopiganj, Bhadohi is presented
below :- ;

Raw Sewage of Nagar P,

Gopiganj drain near Jhiriyapul, Gopepur, | 7.16 296 13 128 418
Gopiganj

Wastewater from Jhiriya pul Nala after

mixing with domestic sewage of NPP, 7.24 180 11 68 344

Gopiganj and industrial effluent, Near
Gopepur, Gopiganj

Inlet of ETP of M/s Obeetee Pvt.
Ltd.,Gopepur, Gopiganj 7.98 792 13 448 1410
Final outlet of ETP of M/s Obeetee Pvt. 7.28 82 6.6 25.6 134
Ltd.,Gopepur, Gopiganj

Final outlet of treated effluent of M/s
Obeetee Pvt. Ltd., Gopepur, Gopiganj, 7.29 80 6.4 25 .4 130
just before ting with local drain

Recommendations:-

1. Nagar Palika Parishad, Gopiganj shall prepare DPR of STP for the treatment
of sewage generated from NPP,Gopiganj at the earliest in a time bound
manner and shall submit the same to NMCG as early as possible for
sanction of budget and NMCG should sanction the budget for STP on top
priority.

2. M/s Obeetee Pvt. Ltd., Gopepur, Gopiganj should ensure recycle of
maximum quantity of treated effluent within the industry and in ferti-
irrigation under the approved protocol of ferti- irrigation.

3. M/s Home Flooring and Decor Pvt. Ltd. (Formerly known as M/s Sheikh
Bhullan Carpet Pvt. Ltd.), Joharpur, Gopiganj, District-Bhadohi should
obtain consent to operate before resuming its industrial process. Industry
should ensure recycle of maximum quantity of treated effluent within the
industry and in ferti-irrigation under the approved protocol of ferti-
irrigation when resumes its operation after getting valid consent from
Board.

4. Both the industrial units whose industrial effluent discharges into Jhiriya
nala should ensure strict compliance of Charter made by Central Pollution
Control Board for Textile Industry.

5. Nagar Palika Parishad,Gopiganj must ensure proper bio-remidiation of
sewage so as to achieve the stipulated Norms of discharge in surface water
untill STP is not ipstalled and commissioned.

= \ t s\ 2"3 @->_"./\‘;- 8
(C.P. Verma) (Dr. 8.C. Shukhr'b\

S.A. Regional Officer
UPPCB, Varanasi UPPCB, Varanasi
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A, REGIONAL LABORATORY VARANASI
b UTTAR PRADESH POLLUTION CONTROL BOARD
“on M Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi
TEST REPORT: WASTE WATER LABORATORY
Ref No: 22706540/Varanasi/2023 Date:18/09/2023

1- Name of Industry: NAGAR PALIKA PARISHAD, GOPIGAN]

2- Address of Industry: GOPIGAN]

3- District: Bhadohi

4- Description about sampling point: Raw Sewage before confluence with Jhiliya Pul Nala, Goppur, Gopiganj
5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Dr. S. C. Shukla RO & Chandra Prakash Verma SA

7- Colour and Odour: Slightly Turbid Unpleasent

8- Quantity and Packing: 2 Ltr. Plastic Jerricane, 1 Lir. Glass Bottle & MPN Bottle
9- Date of Sample Collection: 05/09/2023

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 05/09/2023

Parameter/Method Name Unit Results Standard Detection
Range
pH,4500 H B Electronic method - 7.16 55-9.0 02-12
Oil_Grease mg/l 13 10 02-12
Suspended Solids . 2540 D Total mg/l 296 100 10-20000 mg/1
Suspended Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved mg/l 998 - 10- 50000 mg/I
Solids dried at 180 0C
Total Solids , 2540 B Total Solids dried mg/l 1294 - 10- 50000 mg/|
at 103-105 0C
Total Coliform, 9221 B Standard Total MPN/100 ml 22000000 - <1.8 MPN/100 ml
Coliform Fermentation Technique) & above
BOD, 3 day 27 0C IS 3025 ( Part 44): mg/1 128 30 1.0 -50000 mg/1
1993 Bio
COD, 5220 B Open Reflux Method mg/_] 418 250 5.0 -100000 mg/1

Reference- (1)General Standards for discharge of envieronment Pollutants are as peri-A Effluent(Schedule-VI). The eniveronment (Protection) Rules, 1986 source:
www.cpeb.nic.in/GeneralStandards.pdf. Besides these standards.refer EPA standards for specific purpose

Remark: NA

Analysed by-
|Sangeeta Murty(JRF), Krishna
Mohan(JRF), Kankshi Sahu(JRF)]

Authorized by
igitally signed by CHANDRA Digitally si Suresh
CHANDRA PRAKASH VERMA _ PRAKASH SEmMIA. Suresh Chandra o s
Date: 2023.09.18 16:06:01 40530 Sh Ukla Date: 2023.09.18 160610
Chandra Prakash Verma (SA) +05'30°

Regional Officer
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— REGIONAL LABORATORY VARANASI
b UTTAR PRADESH POLLUTION CONTROL BOARD
”?’wh;"*‘“z Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

TEST REPORT: WASTE WATER LABORATORY

Ref No: 22706869/Varanasi/2023 Date:18/09/2023
1- Name of Industry: NAGAR PALIKA PARISHAD, GOPIGANJ

2- Address of Industry: GOPIGAN]

3- District: Bhadohi

4- Description about sampling point: Waste Water from Jhiliya Pul Nala after mixing with domestic sewage of NPP Gopiganj
and Industrial effluent near Goppur, Gopiganj

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Dr. S. C. Shukla RO & Chandra Prakash Verma SA

7- Colour and Odour: Slightly Turbid Unpleasent

8- Quantity and Packing: 2 Ltr. Plastic Jerricane, MPN & 1 Ltr. Glass Bottle

9- Date of Sample Collection: 05/09/2023

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 05/09/2023

Parameter/Method Name Unit Results Standard Detection
Range
pH.4500 H B Electronic method - 7.24 5.5-9.0 02-12
0il Grease mg/l 11 10 02-12
Suspended Solids , 2540 D Total mg/l 180 100 10-20000 mg/1
Suspended Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved mg/l 636 - 10- 50000 mg/1
Solids dried at 180 0C
Total Solids , 2540 B Total Solids dried mg/l 816 - 10- 50000 mg/I
at 103-105 0C
Total Coliform, 9221 B Standard Total MPN/100 ml 4700000 - <]1.8 MPN/100 ml
Coliform Fermentation Technique) & above
BOD, 3 day 27 0C IS 3025 ( Part 44): mg/l 68 30 1.0 -50000 mg/I
1993 Bio
COD, 5220 B Open Reflux Method mg/l 344 250 5.0 -100000 mg/1

Reference- (1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-V1).The eniveronment (Protection) Rules, 1986 source:
www.cpeb.nic.in/GeneralStandards.pdf. Besides these standards.refer EPA standards for specific purpose

Remark: N4
Analysed by-
[Sangeeta Murty(JRF), Krishna
Mohan(JRF), Kankshi Sahu(JRF)]

Authorized by

CHANDRA " catimgiycon

PRAKASH VERMA  Date:2023.09.18 160459 +05'30° Suresh Chandra Digtally signed by Suresh Chandea
Chandra Prakash Verma (SA) Shukla romes

Dt 2023.00.18 16:06:23 +05°30

Regional Officer
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5

REGIONAL LABORATORY VARANASI
UTTAR PRADESH POLLUTION CONTROL BOARD
Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

55
£/

TEST REPORT: WASTE WATER LABORATORY

Ref No: 22706180/Varanasi/2023 Date:18/09/2023
1- Name of Industry: OBEETEE PRIVATE LIMITED

2- Address of Industry: Gopepur, Gopiganj, Bhadohi

3- District: Bhadohi

4- Description about sampling point: Inlet of ETP

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Dr. S. C. Shukla RO & Chandra Prakash Verma SA
7- Colour and Odour: Slightly Blackish Unpleasent

8- Quantity and Packing: 2 Ltr. Plastic Jerricane & 1 Ltr. Glass Bottle

9- Date of Sample Collection: 05/09/2023

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 05/09/2023

Parameter/Method Name Unit Results Standard Detection
Range
pH,4500 H B Electronic method - 7.98 55-9.0 02-12
0il_Grease mg/l 13 10 02-12
Suspended Solids , 2540 D Total mg/l 792 100 10-20000 mg/1
Suspended Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved mg/l 922 - 10- 50000 mg/1
Solids dried at 180 0C
Total Solids , 2540 B Total Solids dried mg/l 1894 - 10- 50000 mg/I
at 103-105 0C
BOD, 3 day 27 0C IS 3025 ( Part 44): mg/I 448 30 1.0 -50000 mg/l
1993 Bio
COD, 5220 B Open Reflux Method mg/l 1410 N 250 5.0 -100000 mg/l

Reference- {1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-VI). The eniveronment {Protection) Rules, 1986 source:
www.cpeb.nic.in/GeneralStandards.pdf. Besides these standards,refer EPA standards for specific purpose

Remark: NA
Analysed by-
[Sangeeta Murty(JRF), Krishna
Mohan(JRF)]

Authorized by
CHANDRA Digitally signed by CHANDRA

gt ‘ Suresh Chandra  igialy signed by suresh Chandra
pnéllgﬁlslri‘ rzﬁﬂméasnﬂ' \;::n;;;sfgﬁ E Shukla ;:I:‘mnm.ls 15:57:35 +0530°

Regional Officer
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= REGIONAL LABORATORY VARANASI
W UTTAR PRADESH POLLUTION CONTROL BOARD
Tren

Avas Vikas Office com-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

TEST REPORT: WASTE WATER LABORATORY

Ref No: 22706197/Varanasi/2023 Date:18/09/2023
1- Name of Industry: OBEETEE PRIVATE LIMITED

2- Address of Industry: Gopepur, Gopiganj, Bhadohi

3- District: Bhadohi

4- Description about sampling point: Final Outlet of ETP

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Dr. S. C. Shukla RO & Chandra Prakash Verma SA
7- Colour and Odour: Clear Odourless

8- Quantity and Packing: 2 Ltr. Plastic Jerricane & 1 Ltr. Glass Bottle

9- Date of Sample Collection: 05/09/2023

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 05/09/2023

Parameter/Method Name Unit Results Standard Detection
Range
pH.4500 H B Electronic method - 7.28 55-90 02-12
0il_Grease mg/l 6.6 10 02-12
Suspended Solids . 2540 D Total mg/] 82 100 10-20000 mg/]
Suspended Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved mg/l 352 - 10- 50000 mg/]
Solids dried at 180 0C
Total Solids , 2540 B Total Solids dried mg/I 634 - 10- 50000 mg/I
at 103-105 0C
BOD, 3 day 27 0C IS 3025 ( Part 44): mg/l 25.6 30 1.0 -50000 mg/l
1993 Bio
COD, 5220 B Open Reflux Method mg/l 134 250 5.0 -100000 mg/l

Reference- (1)General Standards for discharge of envieronment Pollutants are as peri-A Effluent(Schedule-VI). The eniveronment (Protection) Rules, 1986 source:
www.cpeb.nic.in/General Standards.pdf. Besides these standards,refer EPA standards for specific purpose

Remark: NA
Analysed by-
[Sangeeta Murty(JRF), Krishna
Mohan(JRF)]
Anthorizgd ll'.l’y ed by CHAN h
CHANDRA PRAKASH  Digtaly sign oRA Sures
VERMA Dmmgm.ls!m1 +05730° h e e
Chandra Prakash Verma (SA) Chandra Shukla

Regional Officer
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o REGIONAL LABORATORY VARANASI

o UTTAR PRADESH POLLUTION CONTROL BOARD

@%.Tw Avas Vikas Office cuam-commercial Complex Jawahar Nagar, Bhelupur, Varanasi
TEST REPORT: WASTE WATER LABORATﬁRY

Ref No: 22706204/Varanasi/2023 Date:18/09/2023

1- Name of Industry: OBEETEE PRIVATE LIMITED

2- Address of Industry: Gopepur, Gopiganj, Bhadohi

3- District: Bhadohi

4- Description about sampling point: Final Outlet of treated effluent just before meeting with local drain
5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Dr. S. C. Shukla RO & Chandra Prakash Verma SA
7- Colour and Odour: Clear Odourless

8- Quantity and Packing: 2 Ltr, Plastic Jerricane & 1 Ltr. Glass Bottle

9- Date of Sample Collection: 05/09/2023

10- Analyis Indented by: RO Varanasi

11- Date of sample receipt in Lab: 05/09/2023

Parameter/Method Name Unit Results Standard Detection
Range
pH.4500 H B Electronic method - 7.29 5.5-9.0 02-12
Oil_Grease mg/l 6.4 10 02-12
Suspended Solids , 2540 D Total mg/l 80 100 10-20000 mg/Il
Suspended Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved mg/1 550 - 10- 50000 mg/l
Solids dried at 180 0C
Total Solids , 2540 B Total Solids dried mg/l 630 - 10- 50000 mg/l
at 103-105 0C
BOD, 3 day 27 0C IS 3025 ( Part 44): mg/l 254 30 1.0 -50000 mg/l
1993 Bio
COD, 5220 B Open Reflux Method mg/l 130 250 5.0 -100000 mg/l

Reference- (1)General Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-VI).The eniveronment (Protection) Rules.1986 source:
www.cpch.nic.in/General Standards.pdf. Besides these standards,refer EPA standards for specific purpose

Remark: NA
Analysed by-
[Sangeeta Murty(JRF), Krishna
Mohan(JRF)]
Authorize . .
CHANDRA PRAKASH E;M”&;‘:f,f’ e Sutesh Chandra ooy aredtysesh
VERMA Date: 2023.09.18 15:56:59 +0530" Shukl Date: 2023.09.18 15:57:10
Chandra Prakash Verma (SA) ukia +05'30'

Regional Officer
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i 8. We find that treated effluents of the industry (M/s Obeetee Pvt. Ltd) along with sewage and
sullage of NPP Gopiganj, Bhadoi is being discharged through Jhiriyanala into river Ganga at Rampur Ghat. The Tribunal
in O.A. No. 200/2014 relating to river Ganga rejuvenation has directed that no sewage and trade effluent be
discharged into river Ganga or its tributaries, Further, CTO granted to M/s Obeetee Pvt. Ltd. on 15.03.2022 has not
been very clear on consented mode of disposal of industrial effluent rather permitting it to discharge into drain.
Similarly actions taken on sewage management by NPP Gopiganj has not been given. We further find that the report
of PCB has indicated there are other dying units which are discharging effluents into the drain. To safeguard the
agricultural fields from disposal of effluents will have to be properly examined and only agreed protocol and ferti-
irrigation plan be followed.

9. In view of the above observations we direct that UPPCB clearly file the report giving justification on why
industry is allowed to discharge trade effluents into drain which is joining river Ganga, Status of other dying unit
discharging effluents into drain and sewage management and time plan by NPP Gopiganj. We further direct that
NMCG to review the status with respect to sewage and industrial effluents, flowing into Jhriyanala and intercepting
the drain so not to discharge effluents into river Ganga.

10. UPPCB and NMCG are directed to file action taken report within eight weeks by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image PDF.

11. The Registry is directed to send copy of the order to UPPCB and NMCG for taking action and submitting
the report.

12. List the matter on 9th October, 2023.
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i 8. We find that treated effluents of the industry (M/s Obeetee Pvt. Ltd) along with sewage and
sullage of NPP Gopiganj, Bhadoi is being discharged through Jhiriyanala into river Ganga at Rampur Ghat. The Tribunal
in O.A. No. 200/2014 relating to river Ganga rejuvenation has directed that no sewage and trade effluent be
discharged into river Ganga or its tributaries. Further, CTO granted to M/s Obeetee Pvt. Ltd. on 15.03.2022 has not
been very clear on consented mode of disposal of industrial effluent rather permitting it to discharge into drain.
Similarly actions taken on sewage management by NPP Gopigan] has not been given. We further find that the report
of PCB has indicated there are other dying units which are discharging effluents into the drain. To safeguard the
agricultural fields from disposal of effluents will have to be properly examined and only agreed protocol and ferti-
irrigation plan be followed.

9. In view of the above observations we direct that UPPCB clearly file the report giving justification on why
industry is allowed to discharge trade effluents into drain which is joining river Ganga, Status of other dying unit
discharging effluents inte drain and sewage management and time plan by NPP Gopiganj. We further direct that
NMCG to review the status with respect to sewage and industrial effluents, flowing into Jhrivanala and intercepting
the drain so not to discharge effluents into river Ganga.

10. UPPCB and NMCG are directed to file action taken report within eight weeks by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the form of Image PDF.

11. The Registry is directed to send copy of the order to UPPCB and NMCG for taking action and submitting
the report.

12, List the matter on 9th October, 2023.

e~ SYNFATTHR |
(Sl WW%
& aiftreT
wfafery—frforia @) el weay it | L‘ /¢

1. Hew Wfed A8igy, S0 Ho uguvr g O, oegees |
2, e ggtawer AfREH (ge-6), S0 Mo Yguy FgEvr 9, s |
3 A% el (o), Se o veww a9, s |

Al afery : ST R S Biaw, ST TR, AeggR, 221010, R - 05422275081, ey 0842-2078081

qena: Sowo—12d1, Rfr wve, W IR, WEFT—226010, TEIN : 05222720828, 2720681, 2720831, Bay - 05222720784



AN ;
= S e
' -4 REGISTERED OFFICE
A A\
MIRZAPUR
MANUFACTURERS & EXPORTERS OF FINE HANDKNOTTED CARPETS & DHURRIES
(A GOVERNMENT OF INDIARECOGNISED TRADING HOUSE)
CIN : U17226UP1932PTC000475

Date: 21.09.2023
To,

Regional Officer,

U.P. Pollution Control Board,

Awas Vikas Commercial Complex,

Jawahar Nagar, Bhelupur, Varanasi -221010

Subject: Regarding order dt.24/07/2023 passed by Honourable National Green Tribunal, New Delhi
in Original Application No0.47/2022 (1.A. No. 23/2022) Sanjay Kumar Pal v/s State of U.P, & Others.

Dear Sir,

Kindly refer vyour letter no. 1456/0AN  47/2022/22-23 dt. 19/08/2023 and
1568/us4fa £ 22-23 dt. 19/09/2023. You have enclosed copy of order dt. 24/7/2023 passed by
Honourable N.G.T. in 0.A. No.47/2022 and send to industry for compliance. In this regard we would
humbly like to inform you that we have gone through the complete order dt 24/07/203 passed by
N.G.T. in O.A. No. 47/2022. The related portion of order dt 24/7/2023 where something has been
Stated about our industry is as given below —

................. Further, CTO granted to M/s Obeetee Pvt Ltd on 15/03/2022 has not been very clear on
consented mode of disposal of industrial effluent rather permitting it to discharge into drain.........”

o

e 1O safeguard the agricultural fields from disposal of effluents will have to be properly
examined and only agreed protocol and ferti- irrigation plan be L

Thus, as per N.G.T. order any specific compliance except following agreed protocol for
ferti- irrigation is not needed from our industry side.

However, we would like to inform you that consent u/s 25/26 of The Water (Prevention and Control
of Pollution ) Act, 1974 ( as amended) for discharge of effluent has been granted by Board to our
industry vide letter no. 143156/UPPCBNaranasi(UPPCBRO}/CTO/water/Sant Ravidas Nagar /2021
dt.15/03/2022 which is valid up to dt. 31/12/2026.Consented quantity for discharge of domestic as
well as industrial effluent is 07 KLD and 1000 KLD respectively. As per consent order granted by
Board to industry, it is for discharge of industrial effluent treated through ETP  for irrigation/ river
through drain and disposal of domestic effluent through septic tank/soak pit.

Further, we would like to inform you that our industry has got permission for ground water
abstraction from State Ground Water Department @1500 KLD and permission is valid up to dt.
27/07/2026. Here, it is necessary to mention that for the conservation of natural resources, our
industry is not abstracting ground water @1500 KLD which is clear from the data of fresh water
abstraction given in table below —

Cont...2
PR /ﬁfﬁ JaV"OBEETEE PRIVATE LIMIT
) SIS A
7 >
Regist fficg): BISUNDERPUR, CIVIL LINES, P.O. BOX NO. 4, MIRZAPUR - 231 001, INDIA PHONES 91-5442-252304. 252610, 252052
\'V' 7 FAX: 91-5442-252413. E-MAIL: obtindia@obeetee.com WEBSITE: www.obeetee com
\\F’d\ BANKERS : STATE BANK OF INDIA, SPECIALISED COMMERCIAL BRANCH. VARANASI- 221002,
Noida Office : A-45 SECTOR- 64 PHASE-1Il, NOIDA UTTAR PRADESH, PIN CODE - 201301 PHONES 91-120-4690200 FAX 91-120-4690201

E-MAIL: obtdelhi@obeetee com

i i ’ - y 7 F 5414-232320
Factory . Goppur, Gopigan]. Distt. Sant Ravidas Nagar (Bhadohi) Ph.: 05414-232206 237268 Fax 0
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REGISTERED OFFICE

MIRZAPUR
MANUFACTURERS & EXPORTERS OF FINE HANDKNOTTED CARPETS & DHURRIES

(AGOVERNMENT OF INDIA RECOGNISED TRADING HOUSE)
CIN : U17226UP1932PTC000475

53
S.No. | Name of month & year Ground Water
S e e o Abstracted(KED)
| % January 2023 43074
2 February 2023 33518 )
3 | ™arch2023 33698 |
ES April 2023 34326
5 May 2023 37284
| 6 June 2023 39348
[ July 2023 39339
8 August 2023 37334
Total 297921

From the above table, it is obvious that average per day ground water abstraction between Jan 2023
to Aug 2023 in our industry is 1226 KL which is less than permitted quantity.

Further, we would like to inform you that our industry is discharging industrial treated effluent less

than the consented quantity ( i.e. 1000KLD) which is clear from the industrial effluent discharge data
mentioned in table given below —

| S.No. | Month & Year | ETPInlet (KLD) | ETP Outlet (KLD)
1 January 2023 21134 19535
=7 February 2023 17689 15806
3 ‘March 2023 17747 16111
4 | April2023 | 16851 15775
5 May 2023 18386 17267
6 June 2023 19689 18520
Ea July 2023 21109 19927
|8 August 2023 19874 18819
Total 152479 141760

Thus, from the above table it is obvious t_ﬁat average treated industrial effluent Eischarge from our

industry between Jan2023 to Aug 2023 is 584 KLD which is only 58.4% of consented discharge
quantity (i.e. 1000KLD).

Further, it is to inform you that our industry is consuming approximately 09 KLD fresh water for
domestic purposes and discharging approximately 07 KLD into septic tank / soak pit.

Further, we would like to state you that presently our industry is consuming only 1217 KL per day
fresh water in industrial purposes. Out of total1217 KL, industry is using only 40 KL per day for boiler
feeding while fresh water requirement in boiler is 144 KL per day. Thus, industry is recycling 104 KL
per day water in boiler feeding which is being possible due to condensate recovery. Presently, our
unit is recovering approximately 73% condensate. Recycling of condensate water is reducing the
fresh water consumption and it is conservation of natural resources.

Cont...3

BANKERS : STATE BANK OF INDIA, SPECIALISED COMMERGIAL BRANCH, VARANASI- 221002

Noida Office : A-45 SECTOR- 64, PHASE-IIl. NOIDA. UTTAR PRADESH, PIN CODE - 201301 PHONES 91-120-4690200 FAX 91-120-4690201
E-MAIL' obtdelhi@obeetee com

Factory : Gappur, Gopigan, Distt. Sant Ravidas Nagar (Bhadohi) Ph.: 05414-232206. 232268 Fax 05414-232320
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MIRZAPUR
MANUFACTURERS & EXPORTERS OF FINE HANDKNOTTED CARPETS & DHURRIES

{AGOVERNMENT OF INDIARECOGNISED TRADING HOUSE)
CIN : U17226UP1932PTC000475

%208

However, as per office order no.B-400(T)/PCI-IIl//2016 - 17/2006577 dt. 28/11/2016 (copy
enclosed), Textile Units are not in the category of Zero Liquid Discharge (ZLD) industry but Textile
Units have to comply with the Standards notified by CPCB. Our industry has already installed
complete effluent treatment plant for the treatment of effluent generated from industrial processes
and installed ETP is able to achieve the Standards notified by CPCB for Textile Units. Online
Continuous Effluent Monitoring System (OCEMS) has been installed at the final outlet of ETP and
OCEMS is connected with the server of CPCB.

Further, Joint Committee constituted by N.G.T. vide its order dt. 24.03.2023 visited our industry and
inspected whole process of production and effluent treatment on dt. 21/06/2023. Joint Committee
also collected the sample of our treated effluent from outside of industry premises before meeting
into kaccha nala. Report of sample analysis was found well within the Stipulated Norms of discharge
in surface water notified by CPCB for Textile Units.

However, in compliance of N.G.T. order dt.24/7/2023, unit is proposing to further reduce its treated
effluent discharge into natural kaccha nala which meets Jhiriya drain and Jhiriya drain discharges
into river Ganga near Rampur Ghat. Industry has Short Term and Long Term Action Plan for further
reducing its treated effluent discharge into kaccha nala near industry. Details of Short Term and Long
Term Action Plan is given below —

SHORT TERM ACTION
S.No. Particulars Treated Expected Time
Effluent Period
! Recycle of Completion
| Quantity of work 3
1 Use of treated effluent for chemical solution 60 KLD 01 month
preparation used in Effluent Treatment Plant,
2 Use of treated effluent for Boiler ash 40 KLD 01 month
quenching.
3 Use of treated effluent for Gardening and 15 KLD 02 moanth
Plantation within industry premises. i

LONG TERM ACTION PLAN

Time of completion -36 months.

Particular of Long Term Action Plan:

Cont...4

OBEETEE PRIVATE LIMITED

Registered Office : BISUNDERPUR, CIVIL LINES, PO. BOX NO. 4, MIRZAPUR - 231 001, INDIA. PHONES: 91-5442-252304, 252610, 252052
FAX: 91-5442-252413, E-MAIL: obtindia@obeetee com WEBSITE: www.obeetee com
BANKERS : STATE BANK OF INDIA, SPECIALISED COMMERCIAL BRANCH, VARANASI- 221002,

Noida Office : A-45 SECTOR- 64 PHASE-IIl, NOIDA. UTTAR PRADESH, PIN CODE - 201301 PHONES 91-120-4690200 FAX . 91-120-4690201
E-MAIL obtdelhi@obeetee.com

Factory : Goppur. Gopiganj, Distt. Sant Ravidas Nagar (Bhadohi) Ph.: 05414232206, 232268 Fax 05414-232320



351

MANUFACTURERS & EXPORTERS OF FINE HANDKNOTTED CARPETS & DHURRIES

REGISTERED OFFICE

MIRZAPUR

(AGOVERNMENT OF INDIA RECOGNISED TRADING HOUSE)

Registered Office : BISUNDERPUR, CIVIL LINES, P.O, BOX NO. 4, MIRZAPUR - 231 001, INDIA. PHONES' 91-5442-252304, 252610, 252052

Noida Office :

Factory :

CIN : U17226UP1932PTC000475

s

Industry has 01 Hectare own land near industry premises and proposes to develop it as per the
Protocol of Fertj — irrigation. Industry is Proposing to adopt Karnal Method of Ferti-irrigation. The
texture of land available with industry is Sandy Loam. As per Gazette Notification No. G.S.R. 35(E) dt.
14/01/2016 of Ministry of Environment, Forest & Climate Change, Govt. of India, the loading rate of
sandy loam soil is 170 to 225 m3/H/day. After developing land available, industry shall be able to

The above compliance report regarding your letters dated 19/08/2023 & 19/09/2023 is submitted
for your kind consideration and further necessary action.

Thanking You,

For Obeet rivate Limited

Enclosures: 1- Monthly Ground Water Extraction Statement,
2- Monthly treated water discharge Statement.
3- Office order no.B-400(T)/PCI-IlI//2016 — 17/2006577 dt. 28/11/2016
4- Gazette Notification No. G.S.R. 35(E) dt. 14/01/2016

Copy to: The following for information and necessary action.
1. Member Secretary, U.P.P.C.B., Lucknow.
2. Chief Environmental Officer (C-6), U.P.P.C.B., Lucknow
3. Law Officer (1), U.P.P.C.B., Lucknow.

OBEETEE PRIVATE LIMITED

FAX: 91-5442-252413. E-MAIL: obtindia@obeetee.com WEBSITE: www.obeetee com
BANKERS : STATE BANK OF INDIA, SPECIALISED COMMERGCIAL BRANCH, VARANASI- 221002,

E-MAIL: obtdelhi@obeetee com
Goppur, Gopiganj. Distt Sant Ravidas Nagar (Bhadohi) Ph.: 05414-232206, 232268 Fax. 05414-232320

A-45. SECTOR- 64, PHASE-IIl. NOIDA, UTTAR PRADESH, PIN CODE - 201301 PHONES ' 91-120-4690200 FAX - 91-120-4690201
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OBEETEE PVT LTD GOPEPUR ,GOPIGANJ,BHADOHI (U.P)
sl Name of month & year Ground water Extracted (KL)
1 Jan-23 43074
2 Feb-23 33518
3 Mar-23 33698
4 Apr-23 34326
5 May-23 37284
6 Jun-23 39348
7 Jul-23 39339
8 Aug-23 37334
Total 297921
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OBEETEE PVT LTD GOPEPUR »GOPIGANJ,BHADOHI (U.P)

S.No. [Name of month & year ETP InLet effluent water(KL) ETP Out Let Treated water (KL)

il Jan-23 21134 19535
2 Feb-23 17689 15806
3 Mar-23 17747 16111
4 Apr-23 16851 15775
5 May-23 18386 17267
6 Jun-23 19689 18520
7 Jul-23 21109 19927
8 Aug-23 19874 18819

Vasalisl) 152479 141760
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Speed Post 7
B—QU(J{I‘)K PC1-1 L/ 2016-17 2 & 06"% ra % November 28, 201

To,

The Chairman,
Uttar Pradesh, Uttarakhand, Haryana, Bihar, Jharkhand, West Bengal, Madhya
P . . - 3

radesh, Rajasthan, ChhakusgarhAState Pollution Control Board

—_—
—

Directions under Section 18(1)(b) of the Water {Preye_:;l,_tjggl_hnsg_(_:;_g;ltml__gf_,ggj_lgggm
Act, 1974 ndards by Textile units

10 epsure compliance of notified sta

WHEREAS, among, others, under Section 17 of the Water (Prevention and Control of
Pollution) Act, 1974, one of the functions ol the State Pollution Control Board (SPCB)/
Pollution Control Committee (PCC), constituted under thc Water (Prevention and
Control of Pollution) Act, 1974 is to plan a comprehensive programune for prevention,
control of abatement of pollution streams and wells located in the State/UT and to
secure the execution there; and

WHEREAS, the Central Government has notitied the standards for discharge of
covironmental pollution from various categories of industries under Environment
(Protection) Act, 1986 and the rule framed there under; and

WHEREAS, the CPCB and SPCBs have been pursuing the polluting industries to Install
cffluent treatment plants (ETPs) to comply with the effluent discharge slandards as
hotified under the Environment (Protection) Act, 1986 and the ruje framed there under:
and

WHEREAS, the SPCBs/PCCs can stipulate stringent standards for discharge of
environmental pollution from various categories of industries than those notified by the
Central Government, under the Environmont (Protection) Act, 19586 and rujos ramed
there under; and e
’

WHEREAS, C'PCB ssued directions dated 24-02-2015, 22-04-2015 and 16-07-2015 under
Section 18(1)(b) of the Water (Prevention and Control of Pollution)Act, 1974 16 nine
Ganga Basin states to implement Zero Liquid Discharge (Z119) bhased CETP in
compaosite textile plants and implement ZLD based ETPs in al) Testde industres
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WHEREAS. rovised effluent discharge standards for Fexiile Imdustry were notitied | .
Cazette Notification no G.SR. 35(E) dated October 10, 2016 under Schedule | of
Environrment (Protection) Rules, 1986, [Available at h':rp://www,qncb.mc.in,’[nd1.:sh-;;~
Spe(:ificﬁlandards/’FFfluents.pdf]

NOW THEREFORE, you are hereby directed¥%e comply following directions

L. Ensure strict compliance ot revised effluent discharge standards as listed
abave mentioned notifieation by alllnteprated textile units, units of Cotton
Weollen / Carpets / Polyester, Units having Printing / Dyeing / Bleaching
Process or manufacturing and Garment units.

Jhe ‘Consent to Operate’ (CTQ) issued/ to t?e issued to all__t_l'uj Ta-.'-xtile inclustrics
in_the State shall be linked With the compliance of the notification so (hat rho

Bt

cohsentissued to industries shall stand automatically withdrawn if the industries
fail to comply the standards,

Ihe present direction shall supersede the previous directions dated 24-02-2015,

22-04-2015 and 16-07-2015 issued by CPCB polated to Textile i:nulus(ui:;_.

The aclion taken report shall be submitie willug 30 -.vm'king days from the date o
receipt of these directions.

‘ ,//
(S.I". SINGH PARIHAR)
. CHAIRMAN
C‘UP'\" to:
L. The Advisor (CP Division)
Ministry of Environment, Forest & C.C
Prithvi Block, Indira Paryavaran Bhawan,
Jarbagh Road, New Delhi - 110 003
2. The Incharge, Central, North and East y
Zonal Office,
¥ The In-charge, IT Division oy
S F f':/’

e

(A B AKOLKAR)
MEMBER SECRETARY

F The In-charge, PCI-ITI Division

—
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T W fw, faefmr at 10 ]
La"rav_
I W I s (o), 2100
ety wfa offar
Afw sfore o atgam 200 e f =1 Feré iy g ey o fore
T
(ﬁﬂ%ﬁmgqnﬁf%qﬁrm%ﬁqaiﬁqma—rﬁvmwa%mmoaﬁﬁ
wﬁ#@aéﬁ%@aﬁmw&w@wmmaﬁamwaﬁ
Wﬁﬂ%f@rngnﬁr%ﬁtfwoﬁawﬁrﬁwﬁéﬁm%ﬁmmﬁ
T 3eete faeg srgema )
ER:ED)
@asfrﬁlﬁa%rquaaﬁhwﬁrmwﬂﬁmﬂawoﬁ?ﬁumﬁmml
4(1)ﬁmﬁmﬁﬁmmmwmﬁmmﬁwmmww
(i) e et St & form s =%
i T ST m3Ha/Day & #aTs v
1 T tef 225 % 280
2 vefieft g 170 & 225
3 THe 110 % 170
X T e e -
s A= 35% 55
(i) sreforsz srer &weror sie sgwor st weier

1

2

3.

a%mﬁﬁw%gw:w%ﬁrqmﬁﬁmﬁmﬁ@ﬁwﬁ%wm%ﬁm
sﬁaﬂwﬁmﬁwﬁﬁwiﬁﬁméh

mqmwmwﬁ?ﬁﬁmaﬁ?wwﬁ%mﬁmmaﬁt%
ffﬂém%wmwwwwwmﬁ@m

%%Wﬁmﬁm%wmaﬁmwﬁmwﬁﬁﬁm
mmarﬁﬁmaﬁsﬂwamaﬁﬁmﬁﬁﬁmml

[T F2-15017/31/2007-#rfre=y)
ST. 9% 7o, FemgaTe
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L9 [1-@wg 3 (i)] AT =T USTTH + S7ETmy 3

feoqm: v fry e & YIS, STHTET, 9T 11, % 3, 99-6% (i) # #7.37.60 844(s7), aTire

19 Faa, 1986mmﬁaﬁqwﬁaﬁvawamwﬁﬁmﬁ%aaﬁwnﬁ%mmﬁw
o

AL H. 433(%1), AT 18 wrder, 1087; AT ARy & 176(3r), ot 2 srder, 1996; =741,
H. 97(3r), AT 18 s, 2009; #T.47.13. #. 149(=1), aréra 4 =y, 2009; =T.#1.17. . 543(=1),

arfia 22 ST, 2009; AT 5. 739(%), et 9 ez, 2010; wT AR & 809(s), arite

4 SFGAT, 2010; ALALRF. €. 215(), arT 15 T, 2011; ATALS. #. 221(%), AT 18 T,
2011; #5713, ¥, 354(3r), AT 2 WE, 2011: WA H. 424(=1), ATEE 1 57, 2011: |TAA,
H. 446(31), AT 13 S, 2011 HT ALY & 152(3r), aréra 16 7T+, 2012: wT.FT.fY. o 266(=7),
arite 30 W, 2012; ATHFLMA. # 277(s7), aréE 31 @i, 2012; wr AT o 820(37), ardie
9 FHaT, 2012; ATAT., €. 176(w0), 978 18 ATH, 2013; "M, &, 535(#1), 91¢1 7 3req,
2013; AR #. 771(31), arérg 11 Ry, 2013; w10, €. 2(31), arém 2 sae, 2014;

AL, 7. 229(), arte 28 7, 2014; wr.ALR. ¥, 282(w), arérm 31w, 2014; "TAT Y
. 325(), TTérm 7 W€, 2014; AT AR 7. 612(x), TrévE 25 ST, 2014; WAL, #, 789(),
arft@ 11 F94%, 2014; F1.97. & 3305(=1), arite 7 faEaz, 2015 sirc s # ST .37,
. 4(3), aréra 1 s, 2016 g1 Ferg oo & |

MINISTRY OF ENVIRONMENT, FORESTS AND CLIMATE CHANGE
NOTIFICATION
New Delhi, the 14th January, 2016

G.S.R. 35(E).—In exercise of the powers conferred by sections 6 and 25 of the Environment
(Protection) Act, 1986 (29 of 1986), the Central Government hereby makes the following rules further to amend
the Environment (Protection) Rules, 1986, namely:-

1. Short title and Commencement.- (1) These rules may be called the Environment (Protection)
Amendment Rules, 2016.

(2) They shall come into force on the date of their publication in the Official Gazette.

2. In Schedule-I to the Environment (Protection) Rules, 1986, for serial number 4 and the entries relating
thereto, the following setial number and entries shall be substituted, namely:-

5.No. Indgu_'y_ i Parameters Standards
(1) 2) o (3) @
“q, SUGAR INDUSTRY EFFLUENTS All  concentration  values are i

milligramme per litre except for pH

| pH 55-85
Total Suspended Solids 100 (for disposal on land)
(TSS), milligramme per

| litre e T L ey 30 (for disposal in surface waters)
Biological Oxgyen Demand , 100 (for disposal on land)
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BOD[3 days at 27°C], 30 (for disposal in surface waters)

milligramme per litre
il & Grease 4

Gt . 10
milligramme per litre
Total Dissolved Solids
(TDS), milligramme  per 2100
B
E::;} sl o 200 litre per tonne of cane crushed

(Final treated effluent discharge restricted to 100 litre per tonne of cane
crushed and Waste water from spray pond overflow or cooling tower
blow down to be restricted to 100 litre per tonne of cane crushed and
only single outlet point from unit is allowed.)

| EMISSIONS .
The particulate matter emissions from the stack shall be less than 150
milligramme per normal cubic metre

4(1) Treated effluent Irrigation protocol and waste water conservation or waste water management in
Sugar industries
(i) Loading rates for different soil textures

S5.N Soil Texture Loading rate in
m’/Ha/Day

1 Sandy 225 to 280

2 Sandy loam 170 to 225

3 Loam 110 to 170

4 Clay loam 55 to 110

5 Clay g 35 to 55

(i)
1

Waste water conservation and pollution control management

. Establishment of cooling arrangement and polishing tank for recycling the excess condensate water to

process or utilities or allied units,

- Effluent Treatment Plant to be stabilized one month prior to the start of the crushing season and

continue to operate one month after the crushing season,

» During no demand period for irrigation, the treated effluent to be stored in a seepage proof lined pond

having 15 days holding capacity only.

» Flow meter to be installed in all water abstraction points and usage of fresh water to be minimized.
. Suitable Air pollution control devices to be installed to meet the particulate matter emission standard.".

[F.No. Q-15017/31/2007- CPW]
DR. RASHID HASAN, Advisor

Note: - The principal rules were published in the Gazette of India, Extraordinary, Part 1I, Section 3,

Sub-section (i) vide number S.Q. B844(E), dated the 19 November, 1986 and subsequently amended
vide the following notifications, namely:-

5. 0. 433 (E), dated the 18 April 1987; GS.R. 176(E), dated the 20 April, 1996; G.S.R. 97 (E), dated the
18" February, 2009; G.S.R. 149 (E), dated the 4th March , 2009; G.S.R. 543(E), dated the 22nd July,2009;
G.S.R. 739 (E), dated the 9 September, 2010; GS.R. 809(E), dated the 4'h October, 2010, G.S.R. 215 (E),
dated the 15% March, 2011; G.S.R. 221(E), dated the 18th March, 2011; G.S.R, 354 (E), dated the 2nd
May, 2011; G.S.R. 424 (E). dated the 1%t June, 2011; G.S.R. 446 (E), dated the 13th June, 2011; GS.R,
152 (E), dated the 16" March, 2012: GSR. 266(E), dated the 30t March, 2012; GSR. 277 (E), dated the
315t March, 2012; GS.R. B820(E), dated the 9t November, 2012; GS.R. 176 (E), dated the 18th March,
2013; G.S.R. 535(E), dated the 7 August, 2013; GSR. 771(E), dated the 11t December, 2013;
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G.S.R. 2(E), dated the 2nd January, 2014; GSR. 229 (E), dated the 28t March, 2014; G.S.R. 232(E), dated
the 31% March, 2014; GSR. 325(E), dated the 7 May, 2014, GSR. 612, (E), dated the 25th August
2014; GS.R. 789(E), dated the 11" November, 2014; S.0. 3305(E), dated the 7 December, 2015 and
lastly amended vide notification S.0. 4(E), dated the 1 January, 2016.

Printed by the Manager, Government of India Press. Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.
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MR 8. We find that treated effluents of the industry (M/s Obeetee Pvt. Ltd) along with sewage and
sullage of NPP Gopiganj, Bhadol Is being discharged through thiriyanala into river Ganga at Rampur Ghat. The Tribunal
in O.A. No. 200/2014 relating to river Ganga rejuvenation has directed that no sewage and trade effluent be
discharged into river Ganga or its tributaries. Further, CTO granted to M/s Obeetee Pvt. Ltd. on 15.03.2022 has not
been very clear on consented made of disposal of industrial effluent rather permitting it to discharge into drain.
Similarly actions taken on sewage management by NPP Gopigan| has not been given. We further find that the report
of PCB has indicated there are other dying units which are discharging effluents into the drain. To safeguard the
agricultural fields from disposal of effluents will have to be properly examined and only agreed protocol and ferti-
irrigation plan be followed.

9. In view of the above observations we direct that UPPCB clearly file the report giving justification on why
industry is allowed to discharge trade effluents into drain which is joining river Ganga, Status of other dying unit
discharging effluents Into drain and sewage management and time plan by NPP Gopiganj. We further direct that
NMCG to review the status with respect to sewage and industrial effluents, flowing into Jhriyanala and intercepting
the drain so not to discharge effluents into river Ganga.

10. UPPCB and NMCG are directed to file action taken report within eight weeks by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the form of image PDF.

11. The Registry is directed to send copy of the order to UPPCB and NMCG for taking action and submitting
the report.

12. List the matter on 9th October, 2023.
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